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war to mB8t thB stO(898 requIrements of (b))the steps taken to ensure tIUIt Ihf 
PauriGarhwal and Chamoli Districts respBC' wagss f8ach th8 woI*'r WhD has pvI In 'Iw 

worl( and not cornered by middle·men? Iive/y. 

The ewe also has plans to construct a 
wal9house of SOOO MTs capacity at sri· 
nagar.1n Pauri Garhwal District for exclusive 
use of Fel for storage of foodgrains. 

Validation Test. for Higher Level 
Education 

940. SHRIGURUDAS KAMAT: Will the 

THE MINISTER OF STATE tN THE 
MINISTRY OF RAILWAYS (SHRI MAL· 
lIKARJUN): (a) the stl9ngth of casual Ia· 
bouremployed on zonal Railways is as under: 

1990-91 1.45Iakhs. 

1991-92 1.08lakhs. 

Minister of HUMAN RESOURCE DEVEL· 1992-93 1.08lakhs 
approximately OPMENT be pleased to state:(a) whether 

the Govemment Proposed to introduce 
adml$sion test at higher levels of education; 
and 

(b) H so, the details thereof specifying 
the courses for which it is likely to be intro-
duc:ed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VElOPMENT (DEPARTMENT OF EDUCA-
TION AND DEPARTMENT OFCUl TURE) 
(KUMARI SELJA): (a) and (.).The Pro-
gramme of Action for the il1l>lernentation of 
National Policy of Education,1986 en vis-
agesdevelopmeflt of entranceexaminalions 
for admission to institutions 01 higher educa-
tion. According to the information furnished 
by UGCmost of the Central Universities are 
conducting entrance tests lor admission 10 

. post-graduate and professional courses. 

casual Labour 

941. SHRI SHRAVAN KUMAR 
PA TEl:Will the Minister of RAil WAYS be 
pleased to state: 

(a) the number of casual labour em· 
. ptoyed on different Railway zones. during 

1990-91.1991·92 and 1992·93 so far; and 

(so far) 

(b) Wages are disbursed through the 
depanmental staff directly to the workers in 
the presence 01 witnessing officials and no 
middlemen are involved. 

Integrated Education for Disabled 
Children 

942. SHRIGANGADHARASANIPALlI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the steps taken by'the govemment 10 
promote education under the Integrated 
Education for Disabled Childl9n Scheme; 
and 

(b) the details 01 financial assistance 
provided to Non-Government Organisations • 
therel9r during the last three years, State· 
wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE DE· 
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT.OF CUL-
TURE) (KUMARI SELJA): (a) The Govern-
ment of India is imt'lementing the Centrally 
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IpOIIIOMd ac:t.me of IEDC with the objec:-
tN8 01 prrMdiIIg aducalionaJ spportunllies 
tor disabled chlldnm in conmon schools. 
Under 1'18 Scheme. 100% financial assis-
tance II provided to stateslUtslVOs for cre-
ating necessary facilities for the disabled 
children in common schools and giving vari-
ous allowances to them for books and sta-
tionery. transport. uniform, equipment etc. 

Besides. the Scheme provides tor meeting 
the cost of salary of special teachers; setting. 
up of resource rooms; carrying Out ~ 
ment of disabled children. training of special 
teachers; removal architectural barriers .in 
schools and production of instructional ma-
terial. 

(b) A Statement Is attached. 
" 
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